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b)

b)

To Extend the Municipal Limits.

SHRI DHARAM SINGH CHHOKER, M.L.A.: Will the Urban Local
Bodies Minister be pleased to state:-

whether it is a fact that an announcement has been made by the
Hon’ble Chief Minister in the year 2017 to extend the Municipal limits
of Samalkha; and

if so, the time by which it is likely to be extended?

DR. KAMAL GUPTA, URBAN LOCAL BODIES MINISTER

Yes, Sir.

The CM Announcement has been made on 02.02.2019 under code

24777.

The proposal is under examination at the level of Municipal Committee,
Samalkha and after receipt of proposal from Deputy Commissioner,
Panipat decision is to be taken by the Government as per rules and

guidelines/criteria in this regard.
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